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{b) the total number of cities of Rajasthan which have been selected for being
developed as ‘smart City’ and the names thereof; and

{c) whether Government has formulated any scheme apart from the “smart city’
for the development of big cities of India, if so, the details thereof?

THE MINISTER OF STATEIN THE MINISTRY OF URBAN DEVELOPMENT
{SHRI BABUL SUPRIYO): {a) and (b) The selection of Smart Cities follows a
Challenge (Competition) process. In the Stage-1 of the Competition, the States have
to shortlist cities based on the criteria given in the Mission Guidelines which are
available on Ministry’s website (moud gov.in). Thereafter, the shortlisted cities have
to prepare their Smart Cities Proposals (SCPs) for participation in the Stage-2 of the
Challenge.

{c) The Government of India has launched a new Mission i.e. Atal Mission for
Rejuvenation and Urban Transformation (AMRUT) on 25.06.2015 with the objective
to develop basic urban infrastructure—water supply, sewerage, septage management,
storm water drains, urban transport and development of green spaces and parks with
special provision for child- friendly components in the 500 cities/towns.

Implementation of land pooling policy in Delhi

2060. SHRI RAMDAS ATHAWALE: Will the Minister of TURBAN
DEVELOPMENT be pleased to state:

{a) the details of regulations finalised for implementation of Land Pooling
Policy in Delhi;

{b) by when regulations will be notified and the names of 95 revenue villages
included for Land Pooling;

{c) whether DDA will start pooling land from participants immediately after
notification and how long will it take to allot final plot;

{d) whether DDA proposes to charge development fees at the ime of submission
of land by the participants or at the time of final allotment of plots; and

{e) whether development charges would be calculated on gross area or the net

area returned ie. 48-60 per cent 7

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI BABUL SUPRIYO): (a) and (b) The regulations for implementation of land
pooling policy in Delhi will be notified shortly. The names of ninety five (95)

villages that are considered for declaring development area of Delli Development
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Authority (DDA) for implementation of land pooling are given in the Statement (See
below).

{c)to (e) These details will be available in the regulations for operationalization

of Land Pooling Policy.
Statement

List of villages to be considered for declaring Development drea of
DDA under Section 12 of DD Act, 1957

Planning Zone 31, No. Name of Villages under Land Pooling
ZoneJ 1 L. Neb-Sarai
Zone K-I1 20 2 Ambrai heri (Part in Dwarka Sub-City)
3. Bakkarwala (Part in Zone L)
4 Baprola
5. Dhoolsiras (Part in Zone L. and Part in Dwarka Sub-
City)

6. Goela Khurd (Part in Zone 1)
T Hastsal (Part)
8 Kakrola (Part)
9 Kamruddin Nagar
10. Kirari Suleman Nagar (Part)
11. Qutabpur
12. Masoodabad (Part in Zone L)
13. Mundka (Part in Zone L and Rohini Sub-City)
14. Nangloi Jat (Part)
15. Nangli Sakrawat (Part in Zone L)
16.  Nawada Majra{Part)
17.  Nilothi (Part)
18. Shafipur Ranhola
19. Rajapur Khurd
20. Tajpur Khurd (Part in Zone L)
21. Tilangapur Kotla
Zone L. 30 22 Asalatpur Khawad
23 Chhawla (Part in Zone K-I)
24 Daryapur Khurd
25. Daulatpura
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Planning Zone S1. No. Name of Villages under Land Pooling
26. Dichaon Kalan (Part in Zone K-I}
2% Dindarpur (Part in Zone K-I)
28. Hasanpur
29. Haibatpur
30. Jatarpur Kalan
31 Jaffarpur (Hiran Kunda)

3% Thuljhuli

33. Kaharkhari Jatmal

34 Kharkari Nahar

35. Kharkhari Rond

36. Khaira

37 Khera Dabar

38. Malikpurzer Najafgarh

39 Najafgarh (Part in Zone K-T)
40. Neelwal

41. Pindawala Kalan

42. Paprawat

43. Pindawala Khurd

44 Qazipur

45 Rewala Khanpur

46. Roshanpura (Part in Zone K-T)
47. Sarangpur

48, Shamspur Khalsa

49 Surehera

50. Sherpur Dairy

51 Ujwa

Zone N 21 52, Bazidpur Thakran
53. Nangal Thakran
54 Bawana (Part in Zone P-I)

55. Puath-Khurd (Part in Zone M)
56. Sultanpur Dabas

57. Salahpur Majra

58. Budhanpur

59. Katawada

60. Jat Khor

61 Chandpur
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Planning Zone S1. No. Name of Villages under Land Pooling

62. Ladpur

63. Kanjhawala

64. Karala (Part in Zone M)

65. Madanpur Dabas (Part in Zone M)

66. Mohammadpur Majri (Part in Zone M)

67. Rani Khera (Part in Zone M)

68. Rasulpur

69. Ghewra (Part in Zone L)

70. Sawda

71 Daryapur Kalan (Part in Zone P-I)

72 Khera Khurd (Part in Zone M and Part in Zone P-1)
Zone P11 23 73 Akbarpur Majra

74. Bhalsawa Dairy/Jahangirpuri (Part in Zone C)

75. Burari (Part in Zone O)

76. Ibrahimpur (Part in Zone O}

77. Jharoda Majra (Part in Zone O)

78. Jindpur (Part in Zone P-T)

79. Kadipur

80. Kamalpur Majra

81. Khampur (Part in Zone P-I)

82. Mohammadpur Ramzanpur (Part in Zone O)

83. Mukandpur (Part in Zone C)

84. Mukhmalpur

85. Nanglipuna (Part in Zone P-1)

6. Saleempur Majra, Burari (Part in Zone O)

87. Tiggipur (Part in Zone O)

88. Fatehpur Jat (Part in Zone O)

89. Samaypur (Part in Zone C)

90. Libaspur (Part in Zone C)

9l Seeraspur (Part in Zone P-I and Part in Zone C)

92. Bijapur (Part in Zone P-1)

93. Alipur (Part in Zone P-T)

94 Tikri Khurd (Majorly in Zone P-I, about only 3-5

95.

Hain P-1T)
Gadi Khasro




